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(b) it so, the action taken to accord eardy ciearance?

THE MINISTER GF STATE IN THE MINISTRY OF
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE):
(a) Yes, Sir.

{b) The US government had requested opaning
Foreign Commercial Service Offices in some Indian cities
including Hyderabad. Decisions in respect of opening such
offices in Bangalore, Pune and Ahmedabad have already
been conveyed.

[Transiation]
Agricultural Commission for Costs and Prices

3085. SHRI DAROGA PRASAD SAROJ : WIll the
PRIME MINISTER be pleased to state.

(a) the role of the Commission for Agricultural Costs
and Prices in determining the prices of the foodgrains;

(b) whether the recommendations of the Commission
are being strictly followed by the Govemment

(¢) if not, the reasons therefor. and

(d) steps being taken by the Government to ensure
payment of remunerative prices to the farmers?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) The role of the
Commission for Agricultural Costs and Prices (CACP) is
to advise the Government on the price policy of
agricultural commodities with a view to evolving a
balanced and integrated price structure in the perspective
of the overall needs of the economy and with due regard
to the interests of the producer and consumer.

(b) and (c) The Government, by and large, accepts
the recommendations of the CACP. However, the
Government at times improves upon the recommendation
made by the CACP keeping in view the deveiopment
subsequent to submission off the report.

(d) The main objective of thc Government's price
policy for agricultural produce ic aimed at snsunng
remunerative pricas to the growars for their produce with
= view to encourage highcr investmont and production,
and to safeguard the interasts of consumeis by making
available supplies at reasonable prices. Government
announces each season the minimum support price for
major agricultural commodities and organises purchase
operation through public and cooperative agmdoa‘wch
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as Food Corporation of India, Jute Corporation of india,
Cotton Corporation of India, National Agricultural
Cooperative Markeling Federation (NFED) and Tabacco
Board, besides other agencies designated by the State
Governments.

Mango Research Centre
[English]

3086. SHRI P. UPENDRA :
MINISTER be pleased to state:

Will the PRIME

(a) whether Government propose to set-up a full
tiedged Mango Research Centre at Nuzvid in Krishna
District of Andhra Pradesh and a Mango Board for
marketing and export of mangoes; and

(b) i so, the steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHR! SOMPAL) : (a) No, Sir, Mango
Research in Andhra Pradesh Is being supported by ICAR
under its All India Coordinated Research Project at Fruit
Research Station, Sangareddy of the Acharya N.G. Ranga
Agricultural University, Hyderabad since 1971. This station
also covers mango research of Nuzvid area.

(b) Does not arise.
Weed Parthenium

3087. SHRI VILAS MUTTEMWAR : Will the PRIME
MINISTER be pleased to state:

~ (a) whether It is a fact that ever increasing problem
of the weed parthenium hysterophome (also known as
Chatak in Hindi and Gajar Ganat in Marathi) is causing
e threat to rosidents of various localities and is also
hampering the agricuitural growth;

(b) if so, whether the agro-scientists propose to ook
into the thresiening menance to help the local authontiee
to deal with the problem effectively; and

(c) the details of the steps likely to be taken in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) Yes, Sir.

(b) and (c)-The Govemnment have taken foliowing
steps in consultation with the Scientists of Indiag Council
for Agricuitural Research (ICAR) and State Agricthtural



